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BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Civil) No(s).1453/2006

STATE OF U.P. & ORS. Petitioner(s)

VERSUS

PRADUMAN KUMAR SI NGHAL Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 27/09/2006 This Petition was called on for hearing today.

For Petitioner(s)
M. Kaml endra M shra, Adv.

M. Vikas Bansal, Adv.

For Respondent (s)

M. S.R Setia, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

Four weeks’ time has been granted, as prayed for, to file counte

Li st again on 2.11. 2006.

( B. SUDHEENDRA KU
MAR)
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